
                                   BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 878 OF 2022 

 

IN THE MATTER OF: 

 

TAMILNADU FLY ASH BRICK AND  

BLOCKS MANUFACTURERS ASSOCIATION                                     PETITIONER 

                                                        

VERSUS  

UNION OF INDIA & ORS   RESPONDENT                

 

MEMO OF PARTIES (As per order dated 26.05.2025) 

TAMILNADU FLY ASH BRICK AND  

BLOCKS MANUFACTURERS ASSOCIATION                                      PETITIONER 

   

VERSUS 

 

1. UNION OF INDIA  

Through Its Secretary,  

Ministry of Environment, Forests and Climate Change  

Paryavaran Bhawan Jorbagh New Delhi-03  

Email: secy-moef@nic.in                                                 (RESPONDENT NO.1)     

 

2. MINISTRY OF POWER  

Through its Secretary  

‘F’ Wing, Nirman Bhawan New Delhi – 110001 

 Email: narayanm.up@gov.in                                           (RESPONDENT NO.2)     

 

3. CENTRAL POLLUTION CONTROL BOARD  

Through Member Secretary  

Parivesh Bhawan East Arjun Nagar Delhi – 110032  

Email: mscb.cpcb@nic.in                                                 (RESPONDENT NO.3)     

 

4. TAMILNADU STATE POLLUTION CONTROL BOARD  

Through Member Secretary  

76, Mount Salai, Guindy, Chennai-600032  

Email: tnpcb-chn@gov.in                                                  (RESPONDENT NO.4)     

 

5. NTPC – CORPORATE OFFICE  

Through Chief Managing Director NTPC  

Chawan Scope Complex, Institutional Area  

Lodhi Road New Delhi – 110003                                      (RESPONDENT NO.5)     

  

6. TUTICORIN OF THERMAL POWER PLANT  

Through its Chief Engineer  

Tuticorin Harbour Estate Tuticorin – 628004 

 Email: cetps@tnebnet.org                                                 (RESPONDENT NO.6)     

   

7. NLC TAMILADU POWER LTD  

Through Its Chief Executive Officer  

Harbour Estate, Tuticorin-628004  

Email: ceo.ntpl@nlcindia.in                                               (RESPONDENT NO.7)     

 

8. MOXIE POWER GENERATION LTD  

Through Its Chief Engineer  

Mela Marudur, D. Duraisamy Puram Po,  

Ottapidaram Taluk, WGC Road, Tuticorin-628002  

Email: purchase2@coasalenergen.com                               (RESPONDENT NO.8)     

  
9. SEPC POWER PRIVATE LIMITED  
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Through Its Chief Executive Officer  

Horbour Estate, VOC Road, Turicoring-628004  

Email: sepc.ppl@meilteam.in                                              (RESPONDENT NO.9)     

 

10. METTUR THERMAL POWER STATION – STAGE I  

Through Its General Manager  

Chinnakkavoor Post, Mettur Dam-636406  

Email: cemtps@tnebnet.org                                                (RESPONDENT NO.10)     

 

11. METTUR THERMAL POWER STATION – STAGE II  

Through Chief Executive Officer  

Mettur Dam, Salem District, -636406  

Email: cemtps2@tnebnet.org                                               (RESPONDENT NO.11)     

 

12. NORTH CHENNAI THERMAL POWER STATION – STAGE I  

Through its Chief Engineer  

Athipet, Ennore Thiruvallur District Tamil Nadu Chennai-600120  

Email: cenctps@tnebnet.org                                                 (RESPONDENT NO.12)     

 

13. NORTH CHENNAI THERMAL POWER STATION – STAGE II  

Through its Chief Engineer  

Athipet, Ennore Thiruvallur District Tamil Nadu Chennai-600120  

Email: cenctps2@tnebnet.org                                               (RESPONDENT NO.13)     

 

14. NEYVELI LIGNITE CORPORATION T. STAGE I  

Through its DGM Civil NLC India Ltd Neyveli – 607802  (RESPONDENT NO.14)     

 

15. NEYVELI LIGNITE CORPORATION T. STAGE II  

Through its DGM Civil NLC India Ltd Neyveli – 607807  (RESPONDENT NO.15)     

 

16. NEYVELI LIGNITE CORPORATION T. STAGE II EXPANSION  

Through its Nodal Officer  

NLC India Ltd Neyveli – 607807                                         (RESPONDENT NO.16)     

 

17. NEYVELI LIGNITE CORPORATION NMTP  

Through its Nodal Officer  

NLC India Ltd Neyveli – 607807                                         (RESPONDENT NO.17)     

 

18. NTPC TAMILNADU ENERGY COMPANY LIMITED,  

VALLUR THERMAL POWER PLANT  

Through its Chief Executive officer  

Vellivoyal Chavadi Post, Ponneri Taluk,  

Chennai, Thiruvallur District-600103                                   (RESPONDENT NO.18)     
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